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Checklist of Tariff Forms and other information for determination  

input price for Integrated Mine 

 

Form No.  Title of Tariff Filing Forms (Thermal)  Tick 

FORM- 1  Summary of Input Price  

FORM -2 Mine Project Characteristics  

FORM -3 Statement of Capital Cost  

FORM-4  Statement of Return on Equity   

FORM-5 Normative parameters considered for input price computations  

FORM- 6 Details of Foreign loans  

FORM- 7 Details of Foreign Equity  

FORM-8 Financial Package upto COD or Target Date  

FORM- 9 Year wise Statement of Additional Capital Expenditure (ACE)  

FORM- 10  Financing of Additional Capitalisation  

FORM- 11  Calculation of Depreciation   

FORM- 12  Statement of Depreciation   

FORM- 13  Calculation of Weighted Average Rate of Interest on Actual Loans1  

FORM- 14  Draw Down Schedule for Calculation of IDC & Financing Charges  

FORM- 15  Calculation of Interest on Working Capital  
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PART-I 

FORM- 1 
Summary of Input Price  

 
Name of the Petitioner:  ____________________________________ 
Name of end use Plant: ____________________________________ 
Name of the Mine Project : _____________________________________ 
  
    

Sr.No. Particulars 
 

Unit 
2018-19 2019-20 2020-21 2021-22 2022-23 2023-24 

1 2  3 4 5 6 7 8 

1.1 Depreciation /Amortization1 Rs Lakh       

1.2 Interest on Loan  Rs Lakh       

1.3 Return on Equity   Rs Lakh       

1.4 Interest on Working Capital  Rs Lakh       

1.5 O & M Expenses  Rs Lakh       

1.5.1 Manpower Expenses Rs Lakh       

1.5.2 
Administrative & General 
Expenses 

Rs Lakh       

1.5.3 Coal Transport (within mine2) Rs Lakh       

1.7 Mine Closure Expenses Rs Lakh       

 Sub Total  Rs Lakh       

2.1 Cost of extraction 

(Outsource3) 

Rs/Tone       

2.2 Additional cost (Outsource4) Rs/Tone       

 Sub Total        

2.2 OB Removal Adjustment  Rs/Tone       

 Input Price of Coal or Lignite Rs/Tone       
 

 

 

 

 

 

 

                                        
1
 Excluding land and assets belonging to the outsource agency (MDO), if appointed 

2
 Within mine upto loading point (excluding transport cost from loading point to Rail) 

3
 Wherever appointed outsource agency (Mine Development Operator) appointed,  

4
 Detailed break up is to be provided. 
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PART-I 

FORM-2 

 
Mine Project Characteristics 

 
Name of the Petitioner:  ____________________________________ 
Name of end use Plant: ____________________________________ 
Name of the Mine Project: _____________________________________ 

 

Name of the Petitioner 

Name of the Project 

Name of Area/Company 

Name of geological block 

Area of geological block 

 Unit  

Area of the proposed mine block (Gross) SqKm  

Area along strike (min-max) Km  

Area along dip (min-max) Km  

Average Stripping Ratio cum/t  

Geological Reserve (Mt)  

Mineable Reserve (Mt)  

Volume of Overburden (OB) (Mcum)  

   

Mode of Development of mine  (Department/Outsource) 

Outsource of Coal   

Outsource of Coal and OB    

Method of Mining5   

Nominal production Mty  

Peak or Target Production  Mty  

Year of achieving Target Production  
Year in number (including 

construction period)  

   

Total Mine Life Years  

Construction Period   

Production build-up Period   

Production Period   

Mine Closure Period   

   

Output per Manshift Ratio (OMS) Tone  

Total Land Required  Ha  

                                        
5
 Shovel-dumper or surface miner 



5 
 

For excavation area Ha  

Beyond excavation area Ha  

For External dumping Ha  

For R&R and aforestation  Ha  

Type of Land Required  Ha  

Government Land Ha  

Tenancy Land Ha  

Forest Land Ha  

   

Coal Transportation   

Within the mine  Km/type (By road or conveyor) 

Surface Coal Transport  Km/type (By road or conveyor) 

Loading System   (Silo or Raid loading system) 

Washery on ROM Coal   

Capacity of Washery % (%) 

   

Progressive Production  Plan upto Target year   

Year 1 2 3 4 5 6 7 8 9 10 11 12 13 

Coal (Mt)              

OB(Mt)              

   

Name of Customer   

Type of Linkage with Customer  (Basket/Captive) 

(Customer Name 1)  (Capacity) 

(Customer Name 2)  (Capacity) 

(Customer Name 3)  (Capacity) 

(Customer Name 4)  (Capacity) 

   

Special Features/Site Specific Features8 

Special Technological Features9 

Environmental Regulation related features10 

Any other special features 

8: Any site specific feature such as Water Requirement, Power Requirement and  

9: Any Special Technological feature required to be introduced . 

10: Environmental Regulation related features;  
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PART-I 

FORM-3 

Name of the Petitioner:  ____________________________________ 
Name of end use Plant: ____________________________________ 
Name of the Mine Project : _____________________________________ 

 

Statement of Capital Cost 

Sl. No. Particulars 2018-19 2019-20 2020-21 2021-22 2022-23 2023-24 

 (1) (2) 
 

(3) (4) (5) (6) (7) 

 1.0 Gross Capital Employed1   
 

 
    

 
Addition during the year 

 
 

    

 
Removal or write off during the year 

 
 

    

 
Closing Capital Employed 

 
 

    

   
 

     2.0 Opening Capital Cost6            

  Capitalization during the year            

  De-capitalisation during the year            

  Closing Capital Cost            

   
 

     3.0 Opening Capital Work in Progress3 
 

 
      Addition during the year 

 
 

      Removal during the year 
 

 
    

 
Closing Capital Work in Progress 

 
 

    
 

(Petitioner) 

 

 

                                        
1
 Duly reconciled with drawl (from bank and internal accruals) and payment Statement (duly certified by the Auditor)  

6
 Capital Cost as on COD or 1.4.2018, as applicable. 
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PART 1 

Form-4 

Name of the Petitioner:  ____________________________________ 
Name of end use Plant: ____________________________________ 
Name of the Mine Project : _____________________________________ 

  

Statement of Return on Equity 

Sl. No. Particulars 2018-19 2019-20 2020-21 2021-22 2022-23 2023-24 

 (1) (2)  (3) (4) (5) (6) (7) 

 1  Opening Equity as on COD or 1.4.2018            

  Increase in equity due to addition during year            

  
Less: Decrease due to de-capitalisation or 
reversal during the year / period 

 
          

 
Closing Equity of Add. Capitalization   

       Average Equity             

 2  Opening Equity as on target date or 1.4.2018            

 
Increase in equity due to addition during the 
year / period 

 

     

 
Less: Decrease due to de-capitalisation or 
reversal during the year / period 

 

     

 Closing Equity of Add. Capitalization        

 Average Equity        

3 Rate of Return on Equity       

 Return on Equity        

        

 

(Petitioner)
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PART 1                                                                                                                                                   

FORM-5 

Normative parameters considered for Input price computations 
 

Name of the Petitioner:  ____________________________________ 
Name of end use Plant: ____________________________________ 
Name of the Mine Project : _____________________________________ 

Year Ending March 

Particulars Unit Existing 
2018-19 

2019-20 2020-21 2021-22 2022-23 2023-24 

(1) (2)  (3)  (4)  (5)  (6)  (7)  (8)  

Base Rate of Return on Equity  %        

Level of Production  %        

Stabilization Period or build up period %        

After Target capacity achieved %        

Debt:Equity Ratio %        

Gross Calorific Value (As per mining plan)        

Gross Calorific Value (Actual)        

Operation man shift Ratio (OMS)        

Maintenance Spares for WC  % of O&M        

Receivables for WC  in Months        

Storage capacity in mine end MT       

SBI 1 Year MCLR 3 %        

 
1. Mention relevant date and rate 
 

 

(Petitioner) 
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PART 1 
FORM- 6 

Details of Foreign loans 
(Details only in respect of loans applicable to the project under petition) 

Name of the Petitioner:  ____________________________________ 
Name of end use Plant: ____________________________________ 
Name of the Mine Project : _____________________________________ 
Exchange Rate as on 31.3.2019  ______________________________________ 
 

Sl.  Financial Year (Starting from COD)  Year 1  Year 2  Year 3 and so on  

 1  2  3  4  5  6  7  8  9  10  11  12  13  

  

Date  
Amount 
(Foreign 
Currency) 

Relevant 
Exchang
e Rate  

Amount 
(Rs. 
Lakh)  

Date  
Amount 
(Foreign 
Currency) 

Relevan
t 
Exchan
ge Rate  

Amount 
(Rs. 
Lakh)  

Date  
Amount 
(Foreign 
Currency) 

Relevant 
Exchang
e Rate  

Amount
(Rs. 
Lakh)  

 Currency11              

A.1  
At the date of Drawl or at the 
beginning to the year of the period2  

            

2  
Scheduled repayment date of 
principal  

            

3  Scheduled payment date of interest              

4  At the end of Financial year              

B  In case of Hedging3              

1  At the date of hedging              

2  Period of hedging              

3  Cost of hedging              

               

 Currency21              

A.1  At the date of Drawl2              

2  
Scheduled repayment date of 
principal  

            

3  Scheduled payment date of interest              

4  At the end of Financial year              
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Sl.  Financial Year (Starting from COD)  Year 1  Year 2  Year 3 and so on  
 1  2  3  4  5  6  7  8  9  10  11  12  13  

  

Date  
Amount 
(Foreign 
Currency) 

Relevant 
Exchang
e Rate  

Amount 
(Rs. 
Lakh)  

Date  
Amount 
(Foreign 
Currency) 

Relevan
t 
Exchan
ge Rate  

Amount 
(Rs. 
Lakh)  

Date  
Amount 
(Foreign 
Currency) 

Relevant 
Exchang
e Rate  

Amount
(Rs. 
Lakh)  

              

B  In case of Hedging3              

1  At the date of hedging              

2  Period of hedging              

3  Cost of hedging              

              

 Currency31& so on              

A.1  At the date of Drawl2              

2  
Scheduled repayment date of 
principal  

            

3  Scheduled payment date of interest              

4  At the end of Financial year              

B  In case of Hedging3              

1  At the date of hedging              

2  Period of hedging              

3  Cost of hedging              

1. Name of the currency to be mentioned e.g. US$, DM, etc. 
2. In case of more than one drawl during the year, Exchange rate at the date of each drawl to be given 
3. Furnish details of hedging, in case of more than one hedging during the year or part hedging, details of each hedging are to be given 
4. Tax (such as withholding tax) details as applicable including change in rates, date from which change effective etc. must be clearly 
indicated. 

(Petitioner) 
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PART 1 

FORM- 7 

Details of Foreign Equity 
(Details only in respect of Equity infusion if any applicable to the project under petition) 

 
Name of the Petitioner:  ____________________________________ 
Name of end use Plant: ____________________________________ 
Name of the Mine Project : _____________________________________ 
Exchange Rate on date/s of infusion ______________________________________ 
 

Sl.  Financial Year  Year 1  Year 2  Year 3 and so on  
 1  2  3  4  5  6  7  8  9  10  11  12  13  

  
Date  

Amount 
(Foreign 
Currency) 

Exchang
e Rate 

Amount 
(Rs. 
Lakh)   

Date  
Amount 
(Foreign 
Currency) 

Excha
nge 
Rate 

Amount 
(Rs. 
Lakh)   

Date  
Amount 
(Foreign 
Currency) 

Exchan
ge Rate  

Amou
nt (Rs. 
Lakh)   

 Currency11              

A.1  At the date of infusion2              

2               

3               

 Currency21              

A.1  At the date of infusion2              

2               

3               

 Currency31             

A.1  At the date of infusion2              

2               

3               

 Currency1 and so on             

A.1  At the date of infusion2              

2               

3               

1. Name of the currency to be mentioned e.g. US$, DM, etc. 
2. In case of equity infusion more than once during the year, Exchange rate at the date of each infusion to be given.             (Petitioner) 
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PART 1 
FORM- 8 

Financial Package upto COD or Target Date, as the case may be 
 

Name of the Petitioner:  ____________________________________ 
Name of end use Plant: ____________________________________ 
Name of the Mine Project : _____________________________________ 
Date of Commercial Operation of the Station2 ______________________________________ 

 

 Financial Package as 
Approved  

Financial Package as on 
COD  

Financial Package as on 
Target Date  

As Admitted on 
COD or Target Date 

Currency and Amount3 Currency and Amount3  Currency and Amount3  Currency and 
Amount3 

1  2  3   4  5   6  7  

         

Loan-I  US $  200m        

Loan-II          

Loan-III          

         

and so on          

         

Equity-         

Foreign          

Domestic          

Total Equity          

Debt : Equity Ratio          

Note: 

1. Say Rs. 80 Cr. + US$ 200 m or Rs. 1320 Cr. including US$ 200 m at an exchange rate of US$=Rs62 

2. Provide details on commercial operation as on COD of each Unit 

3. For example : US $ 200m, etc. 

(Petitioner) 
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PART 1 
FORM- 9 

Year wise Statement of Additional Capital Expenditure (ACE) 
 

Name of the Petitioner:  ____________________________________ 
Name of end use Plant: ____________________________________ 
Name of the Mine Project : _____________________________________ 
 
After COD 
 

Sl. No. Head of 
Work / 

Equipment 

ACE Claimed (Actual / Projected) Regulations 
under which 

claimed 

Justificati
on 

Admitted 
Cost by the 
Commissio

n, if any 

Accrual 
basis 

Un-discharged Liability 
included in col. 3 

Cash 
basis 

IDC included 
in col. 3 

(1) (2) (3) (4) 
(5=3-

4) (6) (7) (8) (9) 

                  

                  

 
After  Target Date 

Sl. No. Head of 
Work / 

Equipment 

ACE Claimed (Actual / Projected) Regulations 
under which 

claimed 

Justificati
on 

Admitted 
Cost by the 
Commissio

n, if any 

Accrual 
basis 

Un-discharged Liability 
included in col. 3 

Cash 
basis 

IDC included 
in col. 3 

(1) (2) (3) (4) 
(5=3-

4) (6) (7) (8) (9) 

                  

                  
 

 (Petitioner) 
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PART 1 

FORM- 10 
Financing of Additional Capitalisation 

Name of the Petitioner:  ____________________________________ 
Name of end use Plant: ____________________________________ 
Name of the Mine Project : _____________________________________ 
 

(Amount in Rs Lakh) 

 Actual  Admitted  

Financial Year (Starting from COD)1 Year 
1  

Year 
2  

Year3  Year4  Year 5 & 
So on 

Year 1  Year 
2  

Year3  Year4  Year 5 & 
So on 

1  2  3  4  5  6  7  8  9  10  11  
           

Amount capitalised in Work/Equipment            

           

Financing Details            

Loan-1            

Loan-2            

Loan-3 and so on            
Total Loan2           

           

Equity            

Internal Resources            
Others (Pl. specify)           

           

Total            

 
Note:  
1 Year 1 refers to Financial Year of COD and Year 2, Year 3 etc. are the subsequent financial years respectively. 
 

(Petitioner) 
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PART 1 
FORM- 11 

Calculation of Depreciation 
 
Name of the Petitioner:  ____________________________________ 
Name of end use Plant: ____________________________________ 
Name of the Mine Project : _____________________________________ 

 
(Amount in Rs Lakh) 

Sl. 
no. 

Name of the Assets1 

Gross Block as on 31.03.2018 or as on 
COD, whichever is later and 
subsequently for each year thereafter 
upto 31.3.2024 

Depreciation Rates as 
applicable  

Depreciation Amount 
for each year up to 
31.03.2024 

 1 2 3 4= Col.2 X Col.3 

1  Land*    

2  Building     

3  and so on     

4      

5      

6      

7      

8      

9      

 TOTAL     

 Weighted Average Rate of     

 Depreciation (%)     
*Provide details of Freehold land and Lease hold land separately 

Note:  
1.Name of the Assets should conform to the description of the assets mentioned in Depreciation Schedule appended to the Notification. 
2. For Specialized Mining equipments /machinery, depreciation will be charged as notified by Ministry of Corporate Affairs; 
3. Depreciation rate,  for other than specialized mining equipments, will be applicable as per the as per the provisions of the Companies 
Act 2013 and Income Tax Rules.  

(Petitioner) 
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PART 1 
FORM- 12 

Statement of Depreciation 
Name of the Petitioner:  ____________________________________ 
Name of end use Plant: ____________________________________ 
Name of the Mine Project : _____________________________________ 

 (Amount in Rs Lakh) 
 

Sl. No. Particulars 2018-19 2019-20 2020-21 2021-22 2022-23 2023-24 

 (1) (2) (3) (4) (5) (6) (7) (8) 

  Opening Capital Cost            

  Closing Capital Cost            

  Average Capital Cost            

  Freehold land            

 
Rate of depreciation  

       Depreciable value            

  
Balance useful life at the beginning of the 
period 

 

          

 Remaining depreciable value       

 Depreciation (for the period)       

 Depreciation (annualised)       

 
Cumulative depreciation at the end of the 
period 

 

     

 

Less: Cumulative depreciation adjustment on 
account of un-discharged liabilities deducted 
as on 01.04.2019/Station COD 

 

     

 
Less: Cumulative depreciation adjustment on 
account of de-capitalisation 

 

     

 
Net Cumulative depreciation at the end of the 
period  

 

     

 
 (Petitioner)
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PART 1 
FORM- 13 

Calculation of Weighted Average Rate of Interest on Actual Loans1 
Name of the Petitioner:  ____________________________________ 
Name of end use Plant: ____________________________________ 
Name of the Mine Project : _____________________________________ 

 
(Amount in Rs. Lakh) 

Particulars  
Existing 
2018-19  

2019-20  2020-21  2021-22  2022-23 2023-24  

Loan-1        

Gross loan - Opening        

Cumulative repayments of Loans upto 
previous year  

      

Net loan - Opening        

Add: Drawal(s) during the Year        

Less: Repayment (s) of Loans during the year        

Net loan - Closing        

Average Net Loan        

Rate of Interest on Loan on annual basis        

Interest on loan        

       

Loan-2        

Gross loan - Opening        

Cumulative repayments of Loans upto 
previous year  

      

Net loan - Opening        

Add: Drawal(s) during the Year        

Less: Repayment (s) of Loans during the year        

Net loan - Closing        

Average Net Loan        

Rate of Interest on Loan on annual basis        

Interest on loan        

       

Loan-3 and so on        

Gross loan - Opening        

Cumulative repayments of Loans upto 
previous year  

      

Net loan - Opening        

Add: Drawal(s) during the Year        

Less: Repayment (s) of Loans during the year        

Net loan - Closing        

Average Net Loan        
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Particulars  
Existing 
2018-19  

2019-20  2020-21  2021-22  2022-23 2023-24  

Rate of Interest on Loan on annual basis        

Interest on loan        

       

Total Loan        

Gross loan - Opening        

Cumulative repayments of Loans upto 
previous year  

      

Net loan - Opening        

Add: Drawal(s) during the Year        

Less: Repayment (s) of Loans during the year        

Net loan - Closing        

Average Net Loan        

Interest on loan        

Weighted average Rate of Interest on Loans        

 
Note: 
1.In case of Foreign Loans, the calculations in Indian Rupees is to be furnished. However, the 
calculations in Original currency is also to be furnished separately in the same form.  
 

(Petitioner) 
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PART 1 
FORM- 14 

Draw Down Schedule for Calculation of IDC & Financing Charges 
 
Name of the Petitioner:  ____________________________________ 
Name of end use Plant: ____________________________________ 
Name of the Mine Project : _____________________________________ 

 

Sl. 
No. 

Draw Down Quarter 1 Quarter 2 Quarter n (COD) 

Particulars 

Quantu
m in 
Foreign 
currency 

Exchange 
Rate on 
draw 
down date 

Amount 
in Indian 
Rupee 
(Rs 
Lakh) 

Quantum 
in 
Foreign 
currency 

Exchange 
Rate on 
draw 
down date 

Amount 
in 
Indian 
Rupee 
(Rs 
Lakh) 

Quantum 
in 
Foreign 
currency 

Exchange 
Rate on 
draw 
down date 

Amount 
in Indian 
Rupee 
(Rs Lakh) 

1  Loans           

1.1  Foreign Loans           

           

1.1.1  Foreign Loan 1          

 
Draw down 
Amount  

         

 IDC           

 
Financing 
charges  

         

 
Foreign 
Exchange Rate 
Variation  

         

 Hedging Cost           

           

1.1.2  Foreign Loan 2          

 
Draw down 
Amount  

         

 IDC           

 
Financing 
charges  

         

 
Foreign 
Exchange Rate 
Variation  

         

 Hedging Cost           

           

1.1.3  Foreign Loan 3          

 
Draw down 
Amount  

         

 IDC           

 Financing          
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Sl. 
No. 

Draw Down Quarter 1 Quarter 2 Quarter n (COD) 

Particulars 

Quantu
m in 
Foreign 
currency 

Exchange 
Rate on 
draw 
down date 

Amount 
in Indian 
Rupee 
(Rs 
Lakh) 

Quantum 
in 
Foreign 
currency 

Exchange 
Rate on 
draw 
down date 

Amount 
in 
Indian 
Rupee 
(Rs 
Lakh) 

Quantum 
in 
Foreign 
currency 

Exchange 
Rate on 
draw 
down date 

Amount 
in Indian 
Rupee 
(Rs Lakh) 

charges  

 
Foreign 
Exchange Rate 
Variation  

         

 Hedging Cost           

           

1.1.4  - -          

 - -          

 - -          

           

           

1.1  
Total Foreign 
Loans  

         

 
Draw down 
Amount  

         

 IDC           

 
Financing 
charges  

         

 
Foreign 
Exchange Rate 
Variation  

         

 Hedging Cost           

           

1.2  Indian Loans           

           

1.2.1  Indian Loan 1           

 
Draw down 
Amount  

-- --  -- --  -- --  

 IDC  -- --  -- --  -- --  

 
Financing 
charges  

-- --  -- --  -- --  

           

1.2.2  Indian Loan 2          

 
Draw down 
Amount  

-- --  -- --  -- --  

 IDC  -- --  -- --  -- --  

 
Financing 
charges  

-- --  -- --  -- --  
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Sl. 
No. 

Draw Down Quarter 1 Quarter 2 Quarter n (COD) 

Particulars 

Quantu
m in 
Foreign 
currency 

Exchange 
Rate on 
draw 
down date 

Amount 
in Indian 
Rupee 
(Rs 
Lakh) 

Quantum 
in 
Foreign 
currency 

Exchange 
Rate on 
draw 
down date 

Amount 
in 
Indian 
Rupee 
(Rs 
Lakh) 

Quantum 
in 
Foreign 
currency 

Exchange 
Rate on 
draw 
down date 

Amount 
in Indian 
Rupee 
(Rs Lakh) 

           

1.2.3  Indian Loan 3           

 
Draw down 
Amount  

-- --  -- --  -- --  

 IDC  -- --  -- --  -- --  

 
Financing 
charges  

-- --  -- --  -- --  

           

1.2.4  - - -- --  -- --  -- --  

 - - -- --  -- --  -- --  

 - - -- --  -- --  -- --  

           

1.2  
Total Indian 
Loans  

         

 
Draw down 
Amount  

-- --  -- --  -- --  

 IDC  -- --  -- --  -- --  

 
Financing 
charges  

-- --  -- --  -- --  

           

1  
Total of Loans 
drawn 

         

  IDC           

 
Financing 
charges  

         

 
Foreign 
Exchange Rate 
Variation  

         

 Hedging Cost           

           

2  Equity           

           

2.1  
Foreign equity 
drawn  

         

           

2.2  
Indian equity 
drawn  

-- --  -- --  -- --  
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Sl. 
No. 

Draw Down Quarter 1 Quarter 2 Quarter n (COD) 

Particulars 

Quantu
m in 
Foreign 
currency 

Exchange 
Rate on 
draw 
down date 

Amount 
in Indian 
Rupee 
(Rs 
Lakh) 

Quantum 
in 
Foreign 
currency 

Exchange 
Rate on 
draw 
down date 

Amount 
in 
Indian 
Rupee 
(Rs 
Lakh) 

Quantum 
in 
Foreign 
currency 

Exchange 
Rate on 
draw 
down date 

Amount 
in Indian 
Rupee 
(Rs Lakh) 

 
Total equity 
deployed  

         

Note: 

1.Drawal of debt and equity shall be on paripassu basis quarter wise to meet the commissioning 
schedule. Drawal of higher equity in the beginning is permissible 

2. Applicable interest rates including reset dates used for above computation may be furnished 
separately 

3. In case of multi unit project details of capitalization ratio used to be furnished. 

 

(Petitioner) 
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PART 1 

FORM- 15 
 

Calculation of Interest on Working Capital 
 

Name of the Petitioner:  ____________________________________ 
Name of end use Plant: ____________________________________ 
Name of the Mine Project : _____________________________________ 

 
(Amount in Rs Lakh) 

Sl. 
No.  

Particulars  
Existing 
2018-19  2019-20  2020-21  2021-22  2022-23 2023-24  

1  2  3  4  5  6  7  8  

        

1  Cost of Coal/Lignite1        

2  Consumption of Stores        

3  
Operation & Maintenance 
expenses 

      

  Total Working Capital        

 Rate of Interest        

  Interest on Working Capital        

 

 (Petitioner) 

 
 
 
 
 
 
 


